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OIBc:lat Language (Legislatlve) Comml8llion 

5187. SHRI S. A. AGADI. 
SHRI M. V. RAJASEKHARAN: 

Will tho Minister of LAW be pleased to 
Itate : 

(a) when the Ollicia I Language (Legi .. 
lative) Commission was appointed by the 
Central Government for translating English 
Itatutes : 

(b) the names of ACh translated each 
year; 

(c) the total amount spent on the Com-
mission during each year since its appoint-
ment; and 

(d) the number of pages of Statutes 
that remain to be Iran.tated, Ihe time it i. 
likely to take and the estimated expendi-
ture involved ? 

THE. DEPUTY MINISTER IN THE 
MINISTRY OF LAW (SHRI M. YUNUS 
SALEEM) : (a) The Official Language (Legi-
slative) Commission was constituted on the 
8th June, 1961, in pursuance of Order of 
the President, dated the 27th April, 1960, 
issued under clausc (6) of article 344 of the 
Constitution. 

(b) A Statement showing the name. of 
Acts translated each year is placed on the 
Table of the House. IP/a~,d in Liber ~r)' See 
No.-L T -2791/681 

(c) The total expenses incurred on the 
Commission each year since its constitution, 
il as follows : 

Yaar Amount 

11161-61 Rs. 1,85,535 
1962-63 Rs, 5,33,003 
11163-64 Rs. 6,66,559 
1964-65 Rs., 9,22,914 

1965-66 RI. 9,37,509 
1966-67 RI. 8,71,soG 

1967-68 
1968-69 

RI_ 16,74,538 
RI, 13,04.000 (Pro-
vision included in 
the Budget Grants 
of the Commissioo)· 

(b) About 11,400 pages of the Central 
Acts remain to be translated, it will lake 
about 5 years to complete the translation'. 
An expenditure of about Rs. 70,00,000/- il 
estimated to be incurred on the CommissioD 
as a whole during the period of 5 years. 
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